


03 J & K NEWSJAMMU & KASHMIR03 THE SHADOW
JAMMU, FRIDAY, JANUARY, 13  2023

Shadow Correspondent
Jammu, Jan, 12

Congress has strongly criticized the
recent Govt. direction to evict the all
occupants of Govt. Land especially
landless, petty,  small and marginal
farmers and other poor people from
the agricultural and other lands in
their cultivation and possession for
decades and termed the same as arbi-
trary, irrational and unjustified being
anti-farmers and anti-poor and de-
manded its immediate withdrawal till
framing of  a fair and rational policy.

Addressing a crowded  press con-
ference at PCC HQ here today, JK PCC
Chief Spokesperson Mr. Ravinder
Sharma, alongwith other senior lead-
ers, demanded immediate withdrawal
of the order and framing of fair and a
rational policy to save the small and
marginal farmers and poor  and land-
less people from the preview  of this
order, which will uproot thousands of
poor people, while the big sharks may
find escape routes .

Mr. Sharma said that thousands of
landless, petty, small and marginal
farmers în cultivating possessions of
different kinds of agricultural and res-
idential lands appurtenant thereto,
face forcible eviction by  31st January
as per order which is very serious.
The people especially farmers are
restless , since issuance of dictatorial
order, a? their Girdawris have been al-
ready erased unilaterally în recent
years, without adhering to the norms
especially following the principles of
natural justice. 

He said that by a single order all

categories of people including the
landless, small & marginal farmers
are being evicted  from the small land
holdings in their occuipations
whereas big sharks having  illegally
occupied  or  secured  large chunks of
state or custodian lands certainly
form a separate category ?o be sternly
dealt with under law of land. 

The Congress stands shoulder to
shoulder with the landless, small &
marginalized  farmers  and other poor
people who are în peaceful, uninter-
rupted and long duration possessions
of such lands. Sharma said that past
governments always framed laws and
norms to the benefits of landless,
small and marginal farmers &tillers
but the present dispensation is hell
bent to crush the poor people espe-
cially farmers

Flanked by other leaders of the
party and farmers leaders, he referred
to previous laws and norms of past
governments în the favour of tillers,
small and marginal farmers like Big
Landed estates abolition act 1952,C.O.
- 578-C of 1954, LB-6, LB- 7, of 1958, S -
432 of 1966,Agrarian Reforms Act 1976,
CM guidelines 1971 and several others

but this  government is the only excep-
tion which is trying to hit the poorest
of the poor especially the  farmers,
who are  "Anndata" of all. 

Flanked by several senior leaders
including Shah Nawaz Choudhary-
General Secretary  PCC and Member
DDC, Secretaries Shashi Sharma ( In-
charge  PCC Kissan Cell), Pawan
Raina, Neeraj Gupta (Media Coordi-
nator)  PCC Spokespersons Kapil
Singh, Sahil Sharma, Ajaz Choudhary
Gen Secretary IYC, Chairman Social
Media Bilal Choudhary , Ricky Dalo-
tra  JKPCC Chief Spokesperson said
those whose forefathers were în culti-
vating possessions of small portions
of stare lands prior to 1947, those inter-
nally displaced from areas near LOC
&settled by the government and ad-
ministrations of the time immediately
after 1947, besides those displaced
from PoJK, SCs, STc, OBCs, Minori-
ties etc are also being affected, dis-
turbed and uprooted în large Num-
bers, without any case to case
examination, which is arbitrary and
irrational and în violation of various
laws & human rights. 

This action of the government is

even contrary to its own stand în the
hon'ble High Court and Hon'ble
supreme court and coercive method is
being adopted during pendency of
those pleas, which is unfortunate. 

Asserting that Congress has always
sided and stood with the farmers în
the country, JKPCC Chief Spokesper-
son said that matter shall be taken
with the party high command  espe-
cially Shri Rahul Gandhi for high
level review of this major issue of the
livlihood and shelter of thousands of
poor people, to protect their rights. 

JK PCC also expressed serious con-
cern over plight of different sections
of youth including unemployed, tem-
porary and other categories of daily
wagers need, contractual adhoc, oth-
ers who are seen protesting on the
streets for the past several years due
to anti youth and anti employees of
the administration, he said the ruling
BJP has failed to take up at appropri-
ate forum to address their genuine is-
sues. He also expressed serious con-
cern of the party over the dete
riorating security scenario due to se-
ries of targetting killings forcing the
minority community employees of
KPs and Jammu to migrate to Jammu
and fear amongst the  minorities espe-
cially Rajouri Poonch areas due to the
Dhangri incident which is the biggest
failure of the Centre Govt. and UT ad-
ministration to deal with the situation
and demanded stepping up the secu-
rity system to check terrorist activi-
ties, especially selective and targeting
killings.. 

Congress opposes Land Order, seeks rational
policy to protect small farmers, poor people
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The representatives of
Khidmat Centre Association
from UT of J&K and UT of
Ladakh conducted a press
conference here at press club
jammu today. The press con-
ference was conducted in or-
der to remind UT Adminis-
tration of J&K & PMO
Dr.Jitender Singh regarding
the promises done in 2020 for
framing a permanent settle-
ment Job policy and imple-
ment the same to safeguard
the interests of thousands of
Khidmat Centre owners
working across Jammu,
Kashmir & Ladakh union ter-
ritories. Speaking at the occa-
sion the president of the asso-
ciation Mr.Tanveer Haji,
informed that recently Dr Ji-
tendra Singh, MoS for Prime
Minister's Office; Personnel,
Public Grievances and Pen-

sions; took a note of the de-
mands of Khidmat Centre
Owners and had issued or-
ders to resolve the same. He
further stated that the then
Lieutenant Governor G.C
Murmu had informed the
PMO that the UT Govemment
had formulated a plan to ad-
dress the issues of Khidmat
Centres.

Through various commu-
nication from the Central
Govemment has also directed
and advised the UT adminis-
tration to resolve the issues of
Khidmat Centres on priority
basis. The representatives of
the association also disclosed
the relevant communication
and supportive documents
during the press briefing. The
Association representatives
further disclosed that Khid-
mat Centres were set up in
the year 2009 and have been
serving the masses across the

length and breadth of
Jammu, Kashmir and
Ladakh since then. The Khid-
mat Centre Association has
been highlighting their de-
mands from last 12 years so
that their problems and
grievances are redressed but
nothing concrete has been
done so far by the administra-
tion. 

The association members
further vowed that orders
and guidelines have been is-
sued by PMO, UT Adminis-
tration etc from time to time
regarding permanent settle-
ment of Khidmat Centre own-
ers but none of them have
been implemented so far. It is
pertinent to mention here
that Khidmat Centre owners
are waiting for rehabilitation
in terms of a permanent Job
policy from more than 12
years now. The President of
the Association further said
that they are hopeful and
once again requested Hon'ble
Dr Jitendra Singh (MoS
PMO) and Hon'ble LG, Shri
Manoj Sinha to look into the
matter and implement the re-
habilitation policy so that the
long pending & genuine issue
of Khidmat Centres is re-
solved without any further
delay.

Khidmat Centre Association from conducted
a press conference at press club jammu 
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The Jammu and Kashmir Batwal Sabha
at a meeting held here today expressed deep
shock over the demise of three Army per-
sonnel: Naib Subedar Pur as Parshotam
Kumar, Havildar Amrik Singh and Sepoy
Amit Singh, who died after they slipped into
a deep gorge during patrolling along the
Line of Control in Kupwara district of

North Kashmir yesterday. All present
prayed to Almighty to grant eternal peace to
the departed souls and bereaved families the
forbearance to bear this imeasurable loss.
Among the attendees were Sabha's
Chairman Dilay Ram Kaith, Dy Chairman
Havildar Des Raj Kaith, President Rachpal
Kaith, Vice President Tilak Raj Bassa,
General Secretary R.L.Kaith, Joint
Secretary Bishan Lal Tugga and Members.

JKBS expresses deep shock over demise
of three Army personnel in Kupwara
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Aam Aadmi Party's Jammu province vice-president Amit
Kapoor strongly condemned the police lathicharge on Rehbar-
e-Khel teachers who were protesting peacefully for their de-
mands and said that this action of the police is condemnable.
He said that the government has crossed all limits of its arbi-
trariness and people are being deprived of their rights under
the Constitution.

Amit Kapoor said this in a statement issued here in Jammu.
He expressed his displeasure against the unnecessary police
lathicharge on the protestors who were protesting peacefully.
The protesters were demanding their regularisation, incre-
ment and release of pending salaries.  He said that Rehbar-e-
Khel teachers are serving in various institutions and their ser-
vices should be recognized by the government.  Kapoor
justified their demands saying that the treatment meted out to
them by the police should be strongly condemned.  He said that
instead of solving their problems, the government is trying to
suppress their voice.  Amit Kapoor said that many of those who
are rendering their services as Rehbar-e-Khel teachers are
overage.  Along with this, he said that this is a humanitarian
issue and the government should take a sympathetic view of
their future and provide relief to them by solving their issues.
He insisted that the government should frame a policy for their
regularization and regularize all of them under that.

He also talked about increasing their monthly salary so that
they can lead a respectable life.  He also expressed deep con-
cern over the delay being made by the government in regulariz-
ing them.  He said that it is clear from the stubborn and arbi-
trary attitude of the administration that the government has
failed on all fronts.  Extending full support to the striking Rah-
bare-e-Khel teachers, he demanded the government to fulfill
their demands as soon as possible.  Along with this, he also said
that the present administration has flouted all democratic val-
ues ??and therefore assembly elections should be held at the
earliest to replace it with a people's elected government.

Amit Kapoor voices Rehbar-e-Khel
teachers protesting peacefully
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The AAP workers & volunteers meeting was held at Talab
Tilloo, on 11-01-2023,under the chairmanship of S. Deep Singh,
Founder & National Council Member & deliberated at length
about the strengthening of Party at grass root level & down up to
booth level. Addressing the participants of the meeting, S. Deep
Singh exhorted upon the volunteers to spread in the villages &
wards & educate the masses about the exemplary pro-people,
pro-poor & pro-workers policies & programs of the Party on
Delhi & Punjab pattern. 

It was also made cleared that at least two prominent work-
ers of the village/MC ward with integrity & repute be assigned
the job to educate the people of the village/MC ward & prepare
them for the challenges ahead in view of fake, false & deceptive
propaganda of ruling dispensation. The senior leaders who
were present in the meeting, include, S/Sh. S. Deep Singh,
Founder & National Council Member, Retired Major General
Rajinder Singh Jamwal, Farooq Ahmed Banday, Ram Singh
Chauhan, Smt. Nirmal Manha, Sikander Azam Chowdhary
Sessions Judge (Retd), Kuldeep Kumar Rao, Amit Langer,
Sarpanch Ravinder Singh, Jagdish Raj Chopra, S. Ranjodh
Singh, Agya Kour, Charnjeet Kour, Sudesh Kumari, Tripta
Devi, Sushma Malhotra, Neha Dogra, Sudesh Kumari, Vijay
Laxmi Verma, Darshan Lal, Romesh Lal Bhagat, Suresh Bha-
gat, Ashni Kumar Mattu, S.Gurpreet Singh & others.         While
addressing the Party enthusiasts and the locals, Senior Party
leaders said that people are generally fed up with the false &
dreamy promises of BJP mostly concentrated on religions,
Hindu- Muslim, Nehru- Jinnah, Shamshaan- Kabristaan, Pak-
istan- Mandir- Masjid and that nothing is said about the JUM-
LAs thrown in the past. How long will BJP keep on fooling the
masses & youths?

"AAP held a meeting at Talab Tillo to strengthen the
Party up to grass root & down up to booth level"
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